USER MANUAL
STEP BY STEP PROCESS GUIDE

EXPRESSION OF INTEREST (EOI) TO ACT AS AN IRP, LIQUIDATOR, RP AND BT
IN ANY PROCESS RELATING TO ANY CORPORATE OR INDIVIDUAL DEBTOR

This step by step guide will help you in navigating through the online process for filing of
Expression of Interest (EOI) to Act as an IRP, Liquidator, RP and BT in any process relating to
any Corporate or Individual Debtor.

PART A: PROCESS FOR FILLING-UP OF EOI

Step 1: Visit www.ibbi.gov.in and click on IP Login button
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http://www.ibbi.gov.in/

Step 2: Upon clicking IP login button, the following screen will appear.

User E-mail ID

z LOGIN TO YOUR ACCOUNT

A

YRag fearen

Insolvency &

Bankruptcy Board of India
Captcha

Forget Password?

Step 3: Fill in your log in credentials and click on Login button. Once done, the Home page of IP
Log In will appear.

» ETEE. v
- OFAFA EXPRESSION OF INTEREST TOACTAS AN IRP LIQUIDATOR, RP AND BT IN ANY PROCESS RELATING TO ANY CORPORATE OR

INDIVIDUAL DEBTOR
@ Dashboard

M Professional Fee STEP BY STEP GUIDE Fields marked mandatory with *
W Update GSTIN

Eal for Empanelment istrati
W ol for Empanelmen Name Registration Number

W fom P Ankita Bhatt [BBIIPA-001/1P-NO00O1/2016-17/11111

W Sesiguments Name of IPA which has issued AFA No of AFA

LR Indian Institute of Insolvency Professionals of ICAl AA1/12406/01/15-11-2020/78

% G Date of Issue of AFA Date of Expiry of AFA

201102019 201072020

Address and Contact details, as registered with the IBBI:
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Step 4: Click on EOI for Empanelment tab on the left hand side of Home Page and then click on
For IRP, Liquidator, RP and BT tab. Once done, the form for EOI will appear as under;

Dashboard

CD Name CIN/LLPIN Appointed As

cMS
Select Status

Public Announcement

Professional Fee m

Update GSTIN

Eol for Empanelment v entries

Search:
For IRP, Liquidator, RP and BT

Form IP Corporate Appmnted Appointment IBBI Date of
Debtor CIN/LLPIN pEIE Remarks Remarks | Submission | Status
Assignments

abafdgh U51496MH2005PTC151452 08-08-2019 24-08-2020  Approved
Eol for Sebi

AFA CDNamepublic CINLLP41234 08-04-2020 01-04-2020  Approved

Step 5: Fill all relevant details. Please note that details viz. your Name, Registration Number, E-
mail, Mobile No and Address will be pre-filled.

The Authorisation for Assignment (AFA) details viz. Name of IPA which has issued AFA,
No of AFA, Date of Issue of AFA and Date of Expiry of AFA, will also be auto populated.

EXPRESSION OF INTEREST TO ACT AS AN IRP, LIQUIDATOR, RP AND BT INANY PROCESS RELATING TO ANY CORPORATE OR
INDIVIDUAL DEBTOR

STEP BY STEP GUIDE Fields marked mandatory with *

Name Registration Number

Ankita Bhatt IBBI/IPA-001/IP-N00001/2016-17/111111

Name of IPA which has issued AFA No of AFA

Indian Institute of Insolvency Professionals of ICAI AA112406/01/15-11-2020/78

Date of Issue of AFA Date of Expiry of AFA

20/10/2019 20/10/2020

Address and Contact details, as registered with the IBBI:

E-mail Mobile
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ankita bhatt(@silvertouch.com 9668133349

Addess

Number of Process as on date Ongoing

As IRP of CIR Process i
As RP of CIR Process
As IRP of Fast Track Process

As RP of Fast Track Process

f. Az RPof Individual Insolvency Resalution Pracess
0. AsBankruptcy Trustes

\Whether IP has been convicted at any time in the last
three years by a court of competent jurisdication?
(Give details)

Yes @ No

\Whether I s serving & suspension or debarment
from serving s an IP? (Given details)

\Whnether any disciplinary proceeding, wheiher
nifiated by the IBBI or he IPA, is pending agaist
the IP? (Give details) *

Yes @ No

Page 4 of 11



the IP? (Give details)

Choose File | No file chosen

Place

Delhi

Declaration:

| hereBy -
a. confirm and declare that the information given herein above is true and correct to the best of my knowledge and belief, and express my interest to act as IRP,
Liguidator, RP and BT, as the case may be, if appointed by the Adjudicating Authority.

b. underake that if my name is included in the Panel, I shall abide by the Insolvency Professionals to act as Interim Resolution Professionals, Liguidators,
Resolution Professionals and Bankrupicy Trustees (Recommendation) Guidelines, 2020,

c.undertake that submission of this form is my uncenditional consent to act as an IRP, Liquidator, RP and BT, at the sole discretion of the Adjudicating Authority
during the validity period of the Panel under the Guidelines (26th November, 2020 - 30th June, 2021)

d. underiake that | shall not decline to act as IRP, Liquidator, RP or BT, as the case may be, on being appointed by the Adjudicating Authority.

Step 6: Check all the relevant details entered in the form. Ensure that all the relevant boxes are
ticked.

You may also edit the application form before the final submission.
Once done, proceed for submission of your form for which you have two options of signing:
A. Digital Signature Certificate (DSC)
OR
B. E-sign (by using your Aadhar No)

Please note that editing is not permissible after signing (e-sign/DSC) the application.

Step 7A: If you wish to submit the form with DSC

I] If DSC is not configured on your computer, then configure the same through following
steps:

Download JAVA from https://www.java.com/en/download/
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http://www.java.com/en/download/

All Java Downloads Java Download

IT you want to download
Jawva for anocther computer
or Cperating System. click wversion 8 Update 221
i e Release date July 16, 2019
Al Java Downloads

Download Jawva for vour desktop computer nowwl

[ t i n
st A Important Oracle Java License Update
wWiny am | ahways redirected _ _ _
The Oracle Jawva License has changed for releases starting April 16, 2

to this page when visiting a
EEE I & JEeE Z T The new Oracle Technology Metwork License Adresment for Oracle Java SE is substant
= Learm more different from prior Oracle Java licensaes. The new licensse permits cerain uses, such as
» Report an issus use and development use, at no cost - but other uses authorized under prior Oracle Ja

licenses may no longer be available. Please review the terms carefully before download

using this product. An FAQ is available here.

Commercial license and support is available with a low cost Java SE Subscription_

COracle also provides the latest OpendDK release under the open source GPL License &

jdk_java.net.

Java Download

After downloading then Install it by clicking on Install

lava Setup - Welcorme

Welcome to Java - Updated License Terms

us
Commeraal use of this software requeres a separate license from Oradle or from your software vendor
Click install to accept the license agreement and mnstall Java now or chick Remove to uninstall it from your
system
No personal information is gathered as part of our install process.

Change destination folder

In start menu, search for Configure Java and then click on Security menu
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| & Java Control Panel

General Update Java Advanced

] Enable Java content for browser and Web Start applications

Security level for applications not on the Exception Site list
) Very High

Only Java applications identified by a certificate from a trusted authority are allowed to run,
and only if the certificate can be verified as not revoked.

@) High

Java applications identified by a certificate from a trusted authority are allowed to run, even if
the revocation status of the certificate cannot be verified.

Exception Site List
Applications launched from the sites listed below will be allowed to run after the appropriate security

prompts.
http://13.234.4.32 |

http=://127.0.0.1:2015 Edit Site List...
https: //feoffice.ibbi.gov.in

Restore Security Prompts Manage Certificates...

Click on Edit Site List button and Add Site URL - https://ibbi.gov.in/ by clicking on Edit Site
List or Add Site, and then click OK It will allow digital signature dongle to sign DSC

| £2| Exception Site List

Applications launched from the sites listed below will be allowed to run after the appropriate security
prompts.

Location

http://13.234.4.32
https://127.0.0,1:2015

iioss/jbbigovn/ |

https://ibbi.gov.in/

Ul FILE and HTTP protocols are considered a security risk.
We recommend using HTTPS sites where available.
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Your DSC is configured now, and you may proceed for submission of your form by clicking on
‘SUBMIT WITH DSC’ button.

1] If DSC is already configured on your computer, then proceed for submission of your form
with DSC.

Proceed for submission of your form by clicking on ‘PROCEED WITH DSC’ button. [A file
(.jnlp) would be downloaded to start the DSC process (Please click on keep icon to download),
then open the file on double click on it.]

Declaration: | hereby :-

a. Confirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and express my interest to act as IRP, Liquidator, RP and BT, as
the case may be, if appointed by the Adjudicating Authority

b. Undertake that if my name is included in the panel, | shall abide by the Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and
Bankruptcy Trustees (Recommendation) Guidelines, 2019

¢ Undertake that submission of this form is my unconditional consent to act as an IRP, Liguidator, RP and BT, at the sole discretion of the Adjudicating Authority during the validity pariod of

the Panel under the Guidelines (1st January, 2020 — 30th June, 2020).

d.Undertake that | shall not decline to act as IRP, Liquidator, RP or BT, as the case may be, on being appointed by the Adjudicating Autharity.

PROCEED WITH DSC HELP FOR DSC PROCEED WITHOUT DSC

A pop-up window will appear, you need to accept by checked the checkbox to start the application
for DSC. Then click on “run” for the next step to appear.
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Security Warning

Do you want to run this application?

Name: SignPDF

! : Publisher: UNKNOWN

Location: https://ibbi.gov.in

Running this application may be a security risk

Risk: This application will run with unrestricted access which may put your computer and personal
information at risk. The information provided is unreliable or unknown so it is recommended not to
run this application unless you are familiar with its source
More Information

Select the box below, then click Run to start the application

Itacceptmeriskumdwmttonnﬂ'isappkation.% I

You need to enter the PIN and then, click on login.

erity User PIM

m Moww werify ywour Lser PIM:

[ 1 Enable soft keyboard

Change User PIM I | Login | Cancel

Once done, a pdf file would be generated and the same shall be visible on your dashboard.
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Step 7B: If you wish to submit the form with E-sign

Click on “Proceed with ESIGN” button.

Declaration: | hereby :-

a. Confirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and express my interest o act as IRP, Liquidator, RP and BT, as the case may be, if appointed by the
Adjudicating Autharity.

b. Undertake that if my name is included in the panel, | shall abide by the Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resalution Professionals and Bankruptcy Trustees
(Recommendation) Guidelines, 2019

cUndertake that submission of this form is my unconditional consent to act as an IRP, Liquidator, RP and BT, at the sole discretion of the Adjudicating Autharity during the validity period of the Panel under the Guidelines {1st

January, 2020 - 30th June, 2020).

d Undertake that | shall not decline to act as IRP, Liquidator, RP or BT, as the case may be, on being appointed by the Adjudicating Authority.

PROCEED WITH DSC HELP FOR DSC PROCESS WITH ESIGN

A pop-up window will appear. Fill up your Virtual ID/ Aadhaar Number to initiate the E-sign on
Forms and then click GET OTP.

® CIRPF ® CIRPF ®

@ httpsifwenviiipicai PDF to DOC - Conv..

Digital India
Povier To Empower

You are currently using C-DAC eSign Service and have been redirected from

Sha i

C-DAC's oSign Service

Aadhaar Based e-Authentication

Get Virtual ID

View Document Information

Not Received OTP?

o *57PM
7 o/15/2019

O Type here to search
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An OTP will be received on the Aadhaar registered mobile number.

Please enter the OTP and then click SUBMIT.

@mﬂ_ &1{’9

C-DAC's eSign Sarvice

Aadhaar Based e-Authentication

y
Get Virtual 1D

#| | have read and provide my consent

View Document Information

Mot Received OTP? Resend OTP

Once done, a pdf file would be generated and the same shall be visible on your dashboard.

*k*k
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